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Further than this it i not l'ossibl to dis-
aggregate the precise increa e in Government 
revenue a a result of price rises. 

Promotion of direct recrorfeCf As i tents 
In Mini try or Home Affair 

3833. SWAMI INDERVESH: Will the 
Minister of HOME AFFAIRS be plea ed 
to refer to the reply given to Unstarreti 
Question No. 9906 on 28 April, 1982 regar-
ding promotion or direct recruited ~ssjstants 
in the Ministry of Home Affairs and tate 
the latest position in hi Mini'itry in this 
regard ? 

THE MINTSTER O'F STATE IN TAE 
MINISTR Y O F HOME AFFAIRS (SHRI 
NIHAR RANJ N LASKA-R): D trect 
recru 'ted As istants of 1975 batch in respect 
of general category and of 1976 batch in 
respect of S 1ST category have been promo-
ted again t regular/short-term vacancies in 
order of their seniority. 

Retirement age of Government employees 

3R34. SARI KAMAL NATH: Will the 
Mini . ter f HOME A F AIR be pleased to 
stat whether the ques tion of age of retire-
ment of the Government employees will al 0 

be con idered bv the Furth Pay Commis-
sion ? 

THE MINISTER 0 STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
P. VENKAT ASUBBAIAH): The terms of 
reference of the Fourth Pay Commission 
inter-n/ia include conditions of service of 
Central Government employees. As such 
it is expected that the Commission may 
consider the age of retirement also. 

Press debarred from' v( itlng TJb r Jan 

3835. SHRI JAIPAL SINGH KA-
SHYAP: 
SHRI RAJESH KUMAR 
SINGH: 

Will the Minister of HOME AFFAIRS be 
pleased to state : 

(a) whether the attention of Oovernmen't 
has been drawn to the press report appe r-

ing in th~ State man dated 17th Ju1y, 1983 
captioned "Tihal" out of bounds for Pre ": 

(b) whether Government ha made any 
mquiry to know the circumstances under 
which Press has been debaTretl from visitinl 
Tihar Jail ; and 

(c) if so, the details thereof and he 
reaction of Government thereto ? 

THE MINISTER OF STATE IN THE 
MJNISTR Y OF HOME APF AIRS ~S.flRI 
P. VENKATASUBBAJAH): (a) to (c). 
The Government have seen the Press 
Report. The Delhi Administration have 
leported that one lady who introduced her-
self as a Press Correspond'ent of the States-
man had met the Inspector Genera of 
Prison on 6th July, 19S3 with a reqoest to 
meet women convicts in Tihar Jail, as ihe 
wanted to carry out some survey on the 
possible reasons as to why women take to 
crime. She wa told that she could be 
allowed to meet a woman convict or two 
during the interview time in the presence of 
an official of the jail on 8th July, 1983. B~t 

on reaching Tihar Jail on the appointed date 
she insisted on going round the jail and 
meeting the convi t of her own accord, 
which was not allowed. She was, however, 
allowed to interview one of the pri ooers in 
the room of Superintendent, Central Jail 
Tihar. 

Government servants workfug In the 
Cabinet Secretariat un -er so pension 

,-
3836. SHRI MANOHAR LAL SAINI : 

SHRI KUMBHA RAM ARY~ : 

Will tbe PlUME MINISTER be pleased to 
state : 

(8) , the number of Government ervantJ 
working in the Cabinet Secretariat under 
s lspension or placed under uspension on 
JTounds other than criminal or ainst 
whom di ciplinary proceediu s are' . pro-
gress during the last three years tog 
with reascms ; 

(b) when they were suspeeded Qr disci-
plinary proceedings instituted and in how 
many cases su. nsion wa reviewed by the. 




